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Title: Shri Anandrao Adsul made a submission regarding reported ban imposed by some airlines on a Member of Parliament.
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SHRI N.K. PREMACHANDRAN (KOLLAM): First, he should apologize. ...(Interruptions)
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arotofier areargt & A Fora) Jan ordl v ravedt, I cannot force the hon. Minister to speak. If he wants, he can speak. ...(Interruptions) Everybody should not
speak on the issue. It is only about the permission. Let the Minister speak. ...(Inferruptions) Only the hon. Minister's statement will go on record.
...(Interruptions) Shri Anandrao Adsul, please listen.

. ...(Interruptions)
HON. SPEAKER: Nothing will go on record except the hon. Minister's statement.
3€/(Interruptions) 5€*

THE MINISTER OF CIVIL AVIATION (SHRI ASHOK GAJAPATHI RAJU): Hon. Speaker Madam, I just want to put this in the right perspective. But
since this has come out of the blue, I am talking out of memory. Around November 2014, there was a lot of discussion and a Civil Aviation
Requirement was put out by the Government. This had a lot to do with demeanour of a passenger. Violence of any kind can be a disaster in Civil
Aviation. So, the DGCA, who is the regulator on safety, gave a Civil Aviation Requirement which empowered the airlines to deny boarding to any
passenger; it is not to deny boarding to a Member of Parliament, but any passenger whose demeanour is incorrect.

Now, fortunately for us after that we have a good safety record but I never in my wildest of dreams expected a Member of Parliament to get caught
into this. ...(Interruptions)

HON. SPEAKER: Do not comment please. No comments please.
... Interruptions)
SHRI ASHOK GAJAPATHI RAJU: A Member of Parliament is also a passenger.

Now that the hon. MP has raised it we cannot have unequal treatment of people of different classes. ...(Interruptions) But we would need to interact
with people and take them along keeping safety in mind. We have to keep safety in mind. ...(Interruptions)

HON. SPEAKER: Why are you keeping on saying something? amuwt ft @aft s amem
&€ (zraerron)
SHRI ASHOK GAJAPATHI RAJU: We cannot compromise safety in our airlines. ...(Inferruptions)
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